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SHRI HARIKESH BAHADUR (Gorakh-
pur) : Sir, it has become very difficult to
understand the attitude of the Government
towards farmers. Sugarcane growers are
agitating and they have been arrested in
Gorakhpur....

MR. SPEAKER : I have done the utmost.
(Interruptions)

MR. SPEAKER : Not allowed.

(Interruptions)**
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[At this stage Shri Harish Kumar Gangwar
and some other hon. Members left the
House.]
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COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

Minutes
SHRIMATI MADHURI SINGH
(Purnea) : 1 beg to lay on the Table

Minutes (Hindi and English versions) of the
sitting of the Committee on Absence of
Members from the sittings of the House held
on the 1¥th August, 1983.

COMMITTEE ON WELFARE OF
SCHEDULED CASTES AND
SCHEDULED TRIBES

Statement showing final replies of Govern-
ment to recommendations

SHRI A.C. DAS (Jajpur) : Ibeg to
lay on the Table Statement (Hindi and
English versions) showing final replies of
Government to the recommendations conta-
ined in Chapter I and further information
supplied by Government in respect of
recommendations included in Chapter II
of the Twenty-seventh Action Taken Report
of the Committee on the Welfare of Sche-
duled Castes and Scheduled Tribes on the
Ministry of Defence, Deparment of Defence
Production-Reservations for and employ-
ment of Scheduled Castes and Scheduled
Tribes in Ordnance Factory Board and in
Ordnance Factories.

MESSAGES FROM RAJYA SABHA

SECRETARY : Sir, 1 have to report
the following Messages reccived from the
Secretary-General of Rajya Sabha :

(1) *“Iam directed to inform the Lok
Sabha that the Rajya Sabha, at its
sitting held on Monday, the 22nd
August, 1983, adopted the following
motion in regard to the presentation
of the Report of the Joint Committee
of the Houses on the Indian Veterinary
Council Bill, 1981 :

**Not recorded.



